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ANNEXURE A/2 

 

COPY OF THE SCREENSHOT OF THE WEB PORTAL OF MAHARASHTRA TENDERS 

TAKEN BY THE APPLICANTS SHOWING THE STATUS OF TENDER NO 1/2023-

2024 ISSUED FOR LOWER PENGANGA IRRIGATION PROJECT. 
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eProcurement System Government of Maharashtra
Tender Summary Reports

Date : 31-Aug-2023 10:25 AM

 

 Print

Organisation Chain : CE-Water Resources Dept. Amravati||Yavatmal Irrigation Circle,
Yavatmal||EE- Lower Penganga Project Div. Yavatmal

Tender ID : 2023_CEWRA_896405_1
Tender Ref No : e-Tender/1/2023-24

Tender Title :

CONSTRUCTION OF EARTHEN DAM WITH CENTRAL CONCRETE
SPILLWAY, STILLING BASIN, NON OVER FLOW SECTION, PIERS, GUIDE
WALL, KEY WALL, PRE-CAST PRESTRESSED DECK BRIDGE,
IRRIGATION OUTLET, D/S BRIDGE, FABRICATION AND ERRECTION OF
RADIAL GATES OF SIZE 18.30M

 

 

Bids List

S.No Bid
Number Bidder Name Submitted Date Status Remarks

Status
Updated
On

1 4945191 MEGHA
ENGINEERING AND
INFRASTRUCTURES
LIMITED

12-May-2023 03:46
PM

Rejected-Finance L4 03-Aug-
2023
03:44 PM

2 4942029 PES Engineers Private
Limited

12-May-2023 05:55
PM

Rejected-Finance L5 03-Aug-
2023
03:44 PM

3 4923923 Rithwik Projects
Private Limited

12-May-2023 12:51
PM

Accepted-Finance L2 03-Aug-
2023
03:44 PM

4 4909660 SMS LIMITED 12-May-2023 12:24
PM

Accepted-Finance L1 03-Aug-
2023
03:44 PM

5 4919630 Sri Raja Rajeswari
Constructions (India)
Pvt Ltd

12-May-2023 11:58
AM

Rejected-Finance L3 03-Aug-
2023
03:44 PM

 

Technical Bid Opening Summary
Type : Technical

Summary : Tender Open
Updated By : Debashish Ghosh
Updated On : 15-May-2023 11:31 AM

Document : technical_1562255.pdf 

 

Technical Evaluation Summary Details
Committee Chairperson/Co-ordinator Name : EE Lower Penganga Project Div Yavatmal
Committee Chairperson/Co-ordinator Type : Internal

Committee Members : Accountant and Others
Updated By : Suraj Rathod
Updated On : 22-Jun-2023 11:53 AM

Financial Bid Opening Date: 26-Jun-2023 11:00 AM

Document : techsummary_1562255.pdf (14678.02 KB) 

 

Finance Bid Opening Summary
Type : Finance
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Summary : Tender Open
Updated By : Sudhir Lende
Updated On : 26-Jun-2023 11:50 AM

Document : finance_1562255.pdf 
BOQ Comparative Chart : BOQ Comparative Chart 

Financial Evaluation Bid List
S.No Bid Number Bidder Name Value Rank
1 4909660 SMS LIMITED 10580420409.376 L1

2 4919630 Sri Raja Rajeswari Constructions
(India) Pvt Ltd 11211100319.972 L3

3 4923923 Rithwik Projects Private Limited 10944615850.706 L2
4 4942029 PES Engineers Private Limited 11964165690.528 L5

5 4945191 MEGHA ENGINEERING AND
INFRASTRUCTURES LIMITED 11251566480.120 L4

 

Finance Evaluation Summary Details
Committee Chairperson/Co-ordinator Name : EE
Committee Chairperson/Co-ordinator Type : Internal

Committee Members : Accountant
Updated By : Paramjeetsingh Juneja
Updated on : 03-Aug-2023 03:44 PM

Document : finsummary_1562255.pdf (29.32 KB) 

 

 
Tendering Inviting Authority

172

https://mahatenders.gov.in/nicgep/app?component=%24DirectLink_8&page=FrontEndViewBidSummaryDetailsPrint&service=direct&session=T&sp=SYW4cfCMWZjfRzgdGgiq03mP0vPXjW2dbeM13hPkCK7c%3D
https://mahatenders.gov.in/nicgep/app?component=%24DirectLink_9&page=FrontEndViewBidSummaryDetailsPrint&service=direct&session=T&sp=l2203073
https://mahatenders.gov.in/nicgep/app?component=BOQ&page=FrontEndViewBidSummaryDetailsPrint&service=direct&session=T&sp=S%2BVvBAb2ykYYgj7ZtERB2Cg%3D%3D
https://mahatenders.gov.in/nicgep/app?component=%24DirectLink_10&page=FrontEndViewBidSummaryDetailsPrint&service=direct&session=T&sp=S4%2F5bsHlEXmeF3rbkDDL%2BKw%3D%3D
https://mahatenders.gov.in/nicgep/app?component=%24DirectLink_11&page=FrontEndViewBidSummaryDetailsPrint&service=direct&session=T&sp=l2054965


a

€<iqBqa

T6I{IE TITFI

Eq srftttirr, wo{T{r frrilq,srrfla*
fr-{n**r rr+r, ffiqrrt

erqqr+*-xauQ,oQ
tt6-- cea mt2009@g ma i !.com

Tn rS lq, n*ft/ (tr.m.rr,,ry faq ftariq17lo R i
glil,

oTdqrfi e{firriilr,
q+cqta qraGiqrt FFFT rig,a,
qqiHra

fr.-
2 0 JUN 2023

tqqq,- @wr*ow*fu,
fTq tr,irn ffi r+ersr* qrdhrorri rh'rq q Hieqr+ s:asrfra q
er$qrfrH $rrrT, wdrT, qrlcRifi ftm, {ilHr fivr, qmeThmrvr+. +,s, Td{kfr
TdRflfr w EFqr+ ry qrqt+ d-nr+ qFrfirrT il+q qc.?o +,. ie.,,. *srrsmt Tfi-flt frffi q Bsr*.'n+ Efi-rrr Er $R q$Fffi sr+.
foiqrfud frqil €. qaq,qe,q\,q\a/-)
Tender DI ?o??_CEWRA-djQyo\_t

{i-+i'- e) qrtftro qmrffi q=r m.r333zffizsnfi.qq?oulftFr t+rrn qi?tr/
R.qo/otl?oli.
?) 3t.3I., *ld=il-d qrfiiqlt FrdI risd, qRrqr- Er ?908/frfuqrz
qqRIrT?o 

? 1, ftqi6' otelo E/?o ? 3 .

{Esrq qilq+ HTil +Fqrsr ruu*fii" srqt+ t-frfuqT wn m.oil?o?3-?8 fuiqr Q!/ox/QoQa * qf/"q/Ro?i qr srf,ru*ftd ,fu-_ ;,*" eTrmt
fthtqrfusr$TiF'.t (Technical Envelop No.1) ffi l\/o\/?o?i Brsmry-6 snf,T.

{{t frfuiq+ q1r o\ ( lfrr ) frf+qrfirri+ qrrr *erar snt d;{7-{Rr+
*,q{ ++€r r*M ilqrqufr wiffi yflv{ Fpiq ir+q vs*ws m. r qHq F.. a.
wR eilqTs Er++ Tsdr-"dufr rqrnrflq +orproors qr*il EF.{,rqrf, onftfr,ont Hiksqqt+Tffiauft dikfi qmtr{rqr+il s{qkr errd,eG. {sar+ 3q{tmT{.il+p.13rq+ar*r<nriq*/3Tq'Er*fr E*i'{urc**.f fo qmffirrqeftw*d*r*
+#dr eTra..

I o\g?R-?eq??a?_aQ

t,m - ?qq??t\

D :\AA- I TENDER\2023\yIpC\Evaluarion Lpp 986 98 J u n o0.docx

Annexure A-3 173



Name of Contractor/Firm
Qualified / Disquatified

Rithwik erqecGFffi r_imffi

SMS LIMITED

SRRCT PL-RM N-(JV) (. 
",?.)

PES-BEKEM (J$-do:?q

Brtiffi gl-(r T@t+T ortqkT (Evalution Report) yrRFT trq qR'ro/qq/t"Ie qHqm' 
''qq 

qftr.Tfriu*oG+* 
€rrcrdr* (EvarutionReport) qr o,rqffi qrqFn m-afum t *i

Tqd rs*uft yr*Fr $frffi fr. ql/"qrq"1q qffiq m. E (qq.e) rTFr€

ffiF 
R ( Financiar sio)qsrqrqrsf,+ gctflsT{q.i**'n*"*

EEIEI- T€ifrq steilc,I tt*+lurlqaffiffiT+q
&-

( ELE ael L
\ 'qsfr.,#ojrbt'ttf;ifu fqr+rrr,erTtrq*

rFFr fr*Trr, *rffna vtar ql6flq6S q
kr :- ffi eTnTqilr, Fr.a q-apT

e{rqttrfi'ffi er,}frd.

D :\AA- I TENDER\2023\yIpC\Evaluation Lpp 9 g6 9 g Jun o0.docx
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For authorized use only

VIDARBHA IRRIGATION DEVELOPMENT CORPORATION,
NAGPUR

(Government of Maharashtra Undertaking)

WATER RESOURCES DEPARTMENT,AMRAVATI

Yavatmal Irrigation Project Circle, Yavatmal

LOWER PENGA|IGA PROJECT DMSION, YAVATMAL

LOWER PENGANGA PROJECT
Tq: -Ghatanj iDist: -Yavatmal

EVALUATION REPORT
FOR POST QUALIFICATION

Narne of work:- Construction of Earthen Dam With Central Concrete Spillway, Stilling
Basin, Non Over Flow Section, Piers, Guide Wall, Key wall, Pre-cast Pre-
stressed Deck Bridge, lrrigation Outlet, D/S Bridge, Fabrication and
Enection of Radial Gates of size l8.30m x 16.50m and allied works for
Lower Penganga Interstate Project.

6*md

ffi

TENDERED COST: - Rs. 986,97 195,1581-
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Lolver Penganga Project Division, Yavatmal

NAME OFWORK:- Construcffif Earthen Dam With Centlal Concrete Spillway, Stilling
Basin, N5n O$r Flow Section, PieN, Guide Wall, Key wall, Pre-cast Pre-
stressed Deck I Bridge, Irrigation Outlet, D/S Bridge, Fabrication and
En'ection of Rpdial Gates of size l8.30m x 16.50m and allied works for
Lower Pengan$a Interstate Project.

INDBX

Sr No Particulars Pagc No.

I Report on Evaluation of Post Qualificatiorl Documents

2 Minimum EligibiIity Criteria Statement

J Checklist

4 Calculation of Bid Capacity

5 Calculation of Annr.ral Turn Over

6 Statement showing completed Similar lype of Work

7 Calculation of Quantity

8 Checklist of Machinery

9 Copy of tender notice - English & Marathi

l0

{T6Tq-6riqrd-6, {q$l=l;n. sTTof{} - ? o ? ? - ? 3 /at . I /

C q q, q ?ft;rizn q rs/ o 3 /? o I f {uroifrrom .

Xerox copies of news paper cgtting

rrrw.ftEdrrrr{, oTr{rq-dt

d-raTr&{rf,i, qr.rT.

ettw Gt"rhafurrr, ;rHT{

t.qrE5ft, qttdrfl-d

rISl{lTW, qckFll-d
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Lower Pcnganga Projcct Division, Yavatmal

LOWtrR PBNGANGA PROJECT
Tq : -Ghatani iDi st: -Yavatmal

Tenclcr Noticc No. 01for 2023-24

REPORT ON IiVAI,UATION O}- POST- QUALIFICATION DOCUMBNTS

Name of Work : Corrstruction of Earthen Datn With Central Concrete Spillway, Stilling

Basin, Non Over Flow Section, Piers, Guide Wall, Key wall, Pre-cast Pre-

stressed Deck Briclge, Irrigation Outlet, D/S Bridge, Fabrication and

Errection of Radial Gates of size 18.30m x l6.50m and allied works for

Lower Penganga Ltterstate Proj ect.

**)kr()k********r(***J<J<***)k****Jr**^$**:tr(?k:krr)k**?kr(*rr**)k*:t*?k******)kJ<

STATUS OF THE PROJECT

Lower Penganga Project having all required approval from central arrd state Governmetlts.

Govemurent of Maharashtra has given penrtissiott to start the work of project as per proposed

approved planning vicle lctter datecl 2011012022. It is planned to complete the project in four

stages and creating every stage wise irrigation potential.

Lor,ver Pengauga Project envisages construction of only l g80m lengtl-r of Dalrr areas

Penganga river, construction of lcft Bank Canal of length 93.31 kn-r, Right Bank Canal of length

71.20 km, construction of 5 lift irrigation schemes from submergence and 3 lift irrigatiou schemes

offtaking from canal.

Private Land (770 ha) requirecl for the construction of Earlhen Dant, spillway, tail channel

and quarry area is already acquired by departrnent. Also Forest Land required for Dam , Canal

ald Lift (998.10Ha) is acquired by department and get final approval forthe diversion of forest

land vide letter dated 2910112014 by Ministry of Environment and Forest GoI.

Tlre prnject was administratively approval vide Govt. letter no. 10961 (168169D lID
/Mantralay, Mumbai dated 2610611997 for Rs. 1402.43 crore. Revised adrninistrative approval was

given by VIDC to Lower Penganga Project for Rs.10429.39 crore dated 1410812009

I. BRIIIF DESCIIII'TION OIT TIIE I'ROJIICT:

Lower Penganga Project is an interstate project between Maharashtra and Telangana state.

This is a and attractive and economically feasible project which envisages construction of only

lg80m length of Dam and creating a large storage of 1045 Mm3.

This project will help in starting the green revolution in the command by creating

irrigation potential of 2.35lakh hector by utilising total I164.30 Mrn3 (41.14TMC) water. This

project will Also create domestic water supply demand and industrial demand of 79.29 Mm3.

This is a major irrigation project providing irrigation facilities to Yavatmal, Nanded and Adilabad

district of Telangana state suffering fi'om agrarian distress.
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2. PROCUTIEMEN'I SCIIEDULE :-

The Procurement Schedule for year 2023-24 as approved by Executive Director,

vlDC,Nagpur vide Lettsr No.233 6/o'if,r.?(9)/grqurc{fr R?-?tr) ftr{I6 1q/o8l?o? tr

reference in thc procLlrcment schedule of this work is proposed work/Major r,vork Sr.No.l.

3. TBCIINICAL SANC'IION ORDIIIT :-
Thc cstimate of above wolk is technically sanctiorted by Cliief Eugineer, WRD-

Amravari vide Technical Orclel No. 1) 55ffin-27pfqi-{ril-Mfi-('ql2923 Dated

31t03t2023 Amounting to Rs.997,5 1,76,4181- 2) 56rdiq[-27fr'g]-ai{qo-q/2023 Dated

31 I0312023 An'rountir g to Rs.227,3 1,1 3,802/-

4. INVITATION OF TITNI)ER DOCT]MEN'TS:

Onli6e tenders in "B-1" fomts tbr above rvork are invited as per tender notice

No.0lfor year 2023-24. Draft Tender c'locuments are approved by the Chief Engineer,

Water Resources Department, Arnravati vide letter No.qtr3tr/Ft-Oft/1W.m. q?o8

lloll)/Frrft+irnho?tr ftqi-m,qo/ogl?o?traccordingly Tender Notice No. 0 l for

2023-24 for the above work was sent for publication through Lower Penganga Project

Division, Yavatmal.Vide lettei No.3oq/fttnfr/f{Yrf/{-ftfufl gzmf-9/1o1tr

Datei4/o8/?o?tr of Tender Notice is published in the following newspapers'

TAT]LE.1- NI]WS PAI'T]R DETAIt,S :.

Sr. No. Nanrc of Ncrvs Pirpcr f)atc of Public:rtion

1 Tnqr . t+fl [= r.Krg, 3rr{-{rq-dt 2v0412023

2 drfi:rrffi, irrw 2U0412023

J affi3l"it5€Bq1,il'rtq 2v04/2023

4 t;,trq,Xft, ?rtlflqrd 2v04/2023

5
q6TqTrT(, qckrlltd 2v0412023

Tender Notice was also published on the website Porlal : https://mahatenders.gov.in

vide etender I.D.2023-CEWRA-896405-1

5. RECEIPT & SUBMISSION OF TICNDERDOCUMENTS :

1-r the press notice of work, it was mentioned that intending bidders should

download/Sale/Bid Submissionfender documents from the above Govt. portal during 2110412073

To 1210512023.
TAI}I,Ii NO-2:-

Sr.

No.
Stages Start Expiry

Date Time Date Time

I Tcrrder Pr"rblish Date 2U0412023

2 Tender document dolvnload/Sale 2110412023 10.00 1210st2023 18.00

J Bid submission 2U0412023 10.00 r210s12023 18.00

4 Seek clarif,rcatiott 2U0412023 10.00 0310st2023 18.00

5 Period for site visit & Geo-Tagging 2410412023 2810412023

6 Bid opening t010612023 11.00
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SIIEI( CLAIIIFICATIoN :-

The inte,ding bidclers were expectecl to raise the point w.R.T. seek clarification from26/04/2023 to 03/0512023' Flowever, owing to technical probre,r i, trre website, the period ofSeek Clarification has bee, kept f.on-r 21104/2023 to 03/05/2023 with sanction of chief Engineer,wRD' Amravati vicle corrigenclum No. I Letter No. 1413 Dated 21/04/2023. Thecontractors/firnrs r'vlto have raisecl clarification regarding condition ar.e as follows.

I Shri. SurajKRathod

R).tt-'lt'"".lnsr_rtvtstott, yavatrnal

Sr.Divisiorruta""o@
Project Division, yavatmal

2 Dnil. DebashisGhosli

3 rnn. UudhlrR. Lende
rr.ro r;lvrsronal Ensineer, Dehani Lift Irrigation Sub_Division,Dehani. "

No bi

The reply by chief Engineer, *lo, Amravati regarding seek clarifications was uploadedo, porral dated 0g/05 tzo23 vicre Letter No. r604 datecr 0g/05 /2023.

GEO-TAGGING:_
It was binding lbr i,tending biclders to i,spect the work site, quarry areas and otrrerirnportant site locations before applying. At site locations for Geo-Tagging during 24104/2023 to2810412023' Bidders had inspectecl the site and uploaded with Tecrrnicar Enveropers (T-l)

The Tech,ical documents (T-l) are opened at the office of the Executive Engineer, LowerPenganga Project Division, Yavatmalondate 
1 5/05/2023 in the presence of the following officialmembers.

OFFICIAL MtrMBBRS.
TAI}I-E NO-1 .-

No bidders or their representati,es were present at trre time of T-r openi'g.observed tliat thefollowingO5contractors 
harre uploaded the post QualificationDocunlents.

It was

Name of contractoTfi ,.,.,rs

I-arsen & Toulxo Lt.l. L&T Corrsn
No.Dt.26104/2023

BEKEMInfi-affi#ts Private Linrited, HyGrrabaa
NCC Limited
Larsen &-;bro Lrd- L&T Cons,.u"
No.Dt.03/0 5/2023

5
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TAIll.ll NO-4 :-

LIST OII T-I DOCUMENTS SUI}MIT'IING BIDDITRS

No.Sr. Name of Contractor

I Rithwik Projects Private Limited, Ilyderabad

M"ghu Engir.".in

SMS LIMITED, Nagpur

2

;
J

4

PES-BEKEM (JV) Hyderabad(S0:20)5

6.

The Evaluation of the uploaded Technical Envelope (T-l) by the bidders have been
carried out in the office of the Executive Engineer, Lower Penganga Project Division, yavatmal.
The procedure adopted for EVALUATION is as follows.

' As pdr the conditions, bidders has to qualify minimum eligibility criteria as mentioned
below. (Ref:- Page No. 2lto 24 of Tender document)

The tenclerlshould
ownership or hire
enlisted as per the
No. 24 to 26

ow1 ol'should have assurecl
of key item of equipment,s
(Ref:- clause 3.i.3 on page

f)cscription Mininrum Iiligibility Critcri:r

Ivlaximum Annual Tumovei Maximum financial annual tr-,rnouer cluri,rg tust
five financial years of amountlls. 74023.00
Lakhs

Experience Similar Wor.k Bidder Should have experience in r,rccessft,lly
completing at least one similar type of work
(Contract) of at least amounting lls. 29609.00
Lal<hs
Contractor shall have executed tt ld.t followi,rg
quantity of items as shown below.

Part-I (For Civil Work)

I) Excavation : 402635 Cunr (ln an during last Five
2) Enibankment : 524844 Cum(In any year dnring last fire yearg
3) Concrete of all gracle : 174485 Cum(ln any year dt ring-Gst Irive [ar9Part-II (For Mcchani.ol Wo,.l<)

l) Irabrication A Srectio,, of
Radial/Vertical Gate and
allied works. :-

1032 M f(1l

Bid Capacity Bid Capacity stratt,rotffio
Personnel Capability The tenderer sho

personnel for the work
Equipment Capability

a

6
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Accordingly, uriuitllttm eligibility criteria were

thorough scrutiny of T-l docurlents subr-rritted by above

7. CONCI,USION:-

From scrutiny of all clocurnents submitted

satisfying Post Qualification Criteria' Details of all

7

appliecl to everybidderfrom Table No'05

bidder was carried out.

by bidders, it is found tl.rat One bidders are

Five bidders are as follows'

ni*f O""i.ionofChief
EngincerSr.

No.

I

Namc of Iliddcr
/ Firm

",

-T*o,,r rlcntla(ion of
Excctttivc Engineer

R".onlrtr"ndation of
Supcrintcnding

Ilnginccr
3 4 5

ail.ltI Rithrvik
Projccts Privatc
Limitccl

Rctzro rt-*l{aa
qdy

@"J.I2 MEIL Rels-t*to.r4erl ,(vL
q"nW

Ar^^l b
) SMS LI]VIII'EI) Reuoro"d{ *\ilfr

G^.-o +l
4 SRRCIPL

RMN (Jv)
(80:20)

7@,1 4oz
P* 

\*i'tf
g*L'h'5 PBS-BEKBM

(Jv) (80:20)
fte,co*'trrto'dd tr

q*LV

(k")
Sub Divisional Ertgirteer

Lower Penganga Project

Sub-Division No' l, Alrri

od)

Accottttt Officer Cr-l ExccutiLd Err git'reer,

Penganga Project Divisiotl Lorver Perrganga Project Division

Yavattlral

0
(S.V. Ch(trtlhari)

SuPcrirttend irt g Ertgirleer

Yavatrlal lrrigation Project Circle

Yavatrnal

0"n'(
(J.D'Talc)

Chief Engineer

Water llesources DePartment

Amravati

Yavatnral

TAIILE NO.06 :- Final Conclusion

Ghosh)
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rl'
lia

t'

Yavatnral Irrigation Project Circle, Yavatmal

Lou,er Penganga Proiect division, Yavatmal 
^ :r^ r1,^r! r,^., r

Construclion of Earthen Dam with centr.ai concrete Spilhvay, Stiliing Basin, Non over Flo$' Section, Piers. cuide wall' Kcl'rvall' Pre-cast Prestressec

Deck Bricge. Irrigarion outlet, D/S Bridge, Fabricatioi anc Enection of Radial cates of size 18.30m x l6'50rr and alliced ri'orks lbr Lorve'Perrganga

lnterstate Project.

Anrount put to Tender. :- Rs.986,97,95,158/-

Tender Period Dt. 21104/2023 Lo 12105/2023

'. r 
- (.'

Narne of Circle:-

Name of Division :-

h*ame of 'tvork :-

E-Tender Notice No.

Tendcr ID No.

0v2023-24

2023_CEWRA-896405-l

Name of Contractor
Sr,
No.

Pr rtic u la rs

Pagc No. PES-BEK[J\,I
(.1\/) (80:20)

Page No.

Ilithu'ik I'rojccls
I'rivatc I-inritcd

Pagc n-o. i\,IEIL

5

Pagc No.

6

SNIS LINIITET) Page No. 5lU(LlrL-l(l\I
(J\/) (80:20)

7 8 9 l0 il t2
I ) 3

2To 4

Rs.4,93,49,0001
RefNo.

t56225549t9$A
23

Rs.4,93,49,000/'
RefNo.

15622554942029

3 &4

I

I EamI, Mr*y CMD) - Requisite

anrount of Eanlest MoncY DePosit

shall be dcPosited or transfened

rhrough e-PaYnlent gate\\'ay bY the

bidCer through internet banking

lacilit5'lionr his orvtr bank account

r.nd submit copy ol online receipt'

lEanrest Money shall not be exentpted

Rs.4,93,49,000/-
Ref No.

t5622554923923

I

Rs.4,93,49,000/-
RefNo.

t5622554945191

2t-22
Rs.4,93,49,000/-

RefNo.
l 5622554909660

6 Subnritted 24&30 Subnrined 9&19
i-'l-lscarrned coP,v of PAN.
-l Subnrittec 45 Subnritted 24 Blur Intage Subrnitted

8Toll Subn:itted
36-41
54-i9

Subnritted
r0-r3 &
20-253l(

l,

I

--+4l

ilU,*t *tiO GST registration

;ertificate CGSTA4OST Act GST Tax

- CST DePn

F siorat Tax Registration and

clearance Ccrtificatc in lorrn PTR /

PTE tor thc last linancial Year.

Subnritted 5l-56 Submitte d 26-28 Submittcd

13 To l5

Subnritted
PTRC of

SRRCIPL Not
Subnritted

72-82 Submitted
26-35 &

36-41
S ubntitted
PTEC Not
Suhrritted

57-69
Submined

PTEC Not Strbnritted
39-41

Subnrined

Clearancc not

Submined

43-48 Subnritted 17 To 2l Submitted
25-29
3r-3i

Subntitted
ITR of PES for

F.Y.2021-22 Not
Subnritted

4246 &
47-5I

lr.o,rl. T"- R.tCr dtrring last 5 Years

Subrnitted 46-50 Subnritted

JU-0 I q Submitted 24 
-lo 420 Submittcd t74 & lr7 Subrrritted 135 To 774

Subnrited T0-376 Subnrined
6 Certit'icate(s) of tumovet ffom

Chartere d Accountant and Atrdited

Balance Shcets of last 5 con:Pleted

uears hating Valid UDIN Nunrber'

421 To 545 Subnritted 86-r 62 Subrrritted

52-57,62-100
&

l0l-132Subnritted 8-3 5 Subnritted 6 I 7-659 Subnrittecl

1
)artnershlp ueeq'

of Articles of
if the tenderer is a

io Finn , Joint Stock

and Porver of AttorneY and

Registration Certifi cate if anY'
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Name of Contrlctot'
Sr.
No.

Pnrticulars

PES.I}EKIiNI
(J\') (80:20)

Pugc No.

Rithrvik Projccts
Private Limitcd

Page No. i\IEIL Pngc No. SN{S LIIIIITED l'ngc n*o. SRRCIPT,.ItN,IN
(Jv) (80:20)

rag

I l0

4.t7

ll t2

I 2 J 4 ) o

)4/ lo))/ Submitted Subrnitted
58-59, 60-6 I

& r0l-1038 Porver of Attomey. (if applicable)
Subrnitted 5-7 Submitted I4-19 Subnrittcd

66 l -685 Subnritted

Subnritted

557 To 714 Subnritted 908- r 095 Subrnitted
820-s24 &

849-854

9 Details of list of rvorks in hand and

rvork tendered for and to bc arvarded.

(lnformation to be given in Profonra

of Statement No. I )

Submitted 530-534 Subnritted

7 t6-7 l7 Sub!nitied r 096- I 097 Subrnittcd 932 & 933

l0 Details of list of works shorving rvorks

tendered tbr and to be arvarded/ on tlre

last date of subnrission of the tender'

Signed by the contractor also

Contractor is liablc to give the

infornration regarding any other work

allotted to him (i.e. ifthe rvork order is

issued to hinr) during thc ongoing
process of this rvork tender othenvise

hc rvill not get any otlrer rvork frorn

water resources departrrrent for the

next five years. (Statement No.l, Part

rr)

Subnritted 535 Submittcd 687-690

ll List of rnodern machinery and plants

immediately available rvith the

tenderer for use on this rvork and list

of nrachinery proposed to be trtilized

on this work but not immediatelY

available and manner in rvhich it is

proposed to be procured ( in Statement

Submitted 536-539 Submitted 2258-2394 Subnritted 718To942 Subrnitted r r00-1260 Subrnitted 935- I 330

t2 Details of rvork of similar nature and

required magnitude canied out by the

tenderer during any pcriod

(lnfonrration to be given in statement

No. III.)

Subnrittcd 748-752 Subrnitted 2391-2403 Subnriued 944 To 95 I Submittcd r26l-1265 S u bnritted
782-786 &
t33l-1332

l3 Details ofTechnical Personnel on the

rolls ofthe tenderer. (lnformation to be

given in Proforma of Statentent No. IV)
Submitted 753-786 Submitted 2405-2434 Submincd. 953 To 98 I Sutrmitted. I 266- l 302 Submitted. I 333- I 377

l4 Details of rvork done during last Five

years rvith the value of rvork

unflnished.
(lnformation to be given in Statcntent

No. V).

Submitted 7 87-79 I Submitted
2436 & 66t-

685
Subrnitted. 982 To 1035

Subrnined.

But shorvn as "Nil"
l 303- l 304

Submitted.

But Certificate in

suppon not
attached

t378-1387

I 036 To I 088 Submitted. I 305- I 325 Subnritted. 1388-1389
t5 Oetails of Quantities of rvorks

:xecuted in any year during last Five

years. (Infonrration to be given in
Statement No. vl).

Submitted 792-808 Submined 2438-2465 Subnritted.

.1. tt, n,, !r
t

Combine2

.! "
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Pa rticu la rs

, t ,l'
tt.rr lr Nnmc of Contractor

l,r'

Pngc No.Sr.
No. Ilithrvik Projccts

Private Limitcd

SI\,IS LINTITED Pagc No. SRII,CIPL.Ri\{N
(J\/) (80:20)

Pagc N*o.

q r0 ll t2

3
) 6

t326-1321

Submitted.

But Certrficate in

support not

attached

1390-1391

I 2

Subrl ittcd 2467 Subnrined. I 090 To I 093
Subnritted.

Bul shorvn as "Nil"
IO D"J-.llt or-tk'd"* during last Five

years (abstract ofstatenlent No V) '

(lnfornration to be given in Stalcttrent

No. vll).

Subnritted 809

Sub [n itle d r 095 Subnritted r 328- l 329 Submined. 1392-1393

Subnritted 8r0 Subnrittcd 2469-2472

---_----

2474

t7 Details of litigation history in rvhtcn

bidder is involved. (lnfomration to be

giverr in Statenrent No. Vlll)'

Subnrined 1097 10 1099

Subnrined
individually bttt

Not as J.V.

1330-1331 Submitted. I 394- I 395l8 Sf D""l*ri.t,/ *dertaking for

deploynrcnt for nrachinery

(lntbrmation to be given in Fomr No'

r).

Submitted 73t Subnritted

Subnritted 2395 Subnrined ll0l To 1206 N.A., NrA'l9 Aniclc of Agrecment (For hire of

n:achirrery if applicable.) (tntbmration

to be giverr in Fornr No. Il)
Subnritted 737-747

I 208 To I 209

Subnritted
individually but

Not as J.V.

I 334- r 335 Subrnined. r 396
8ll Subnr ittcd 2476 Subnrined

Aftld*il "f bldd.i t, resPect of

gerruineness of docuntcnts (On

Rs.500/- Stanrp paper). (lnlomtation to

be given in Foml No' ltl).
Subnritted

Subrniticd 12ll Subnritted I JJO Subnritted. 139'7
2l Oiiinotion of the bidder (lntbmration

ro be given in Fornr No' lV). Subrrtitted 812 Subnritted 2478

I 213 To l2 l.l
Subnritted

individually but

Not as J.V.

t34t -1342 S Lrbnrined. I 398- r 400

Submiued JIJ Subnritted 2480-248 I

24S8-2490

Subnritted22 Arr undertaking in "Fonrr V" slrall bs

subr.:lited on Rs.l00/- stamp Paper

S utrnr il ted l216To 1224 Subnrittcd I 345-r 353 Subnritted 1405-l4ll23 Cfi;"t* tltrll ",b*t 
Certilicatc of

Ceo-Tagging "qftRIU-3{" alonrvi

Cco ta-eged Photos olThrce sitc

locations in EnvoloP No. I

Subnriued 836-84 I Subm itted

1226 To I230 Subrlitte d l 354- I 356 Subnritted r40l-r40424 ffi- co,,ttocror shall subntit the

infcrntalion regarding Nos. of ongoing

irvorks undcr VIDC. (Fornr-V)
Subnritted 834-S35 Strbnr itted 2483-2484 Subnrittcd

25ll-2526 Subnrittcd 12321'o 1246 Subnritted 1370- r 385 S ubnri tted
Booklet Doc.

701-12125 a"rr,lro, *r--Deviation (CSD)

published b)' department' Submitted 841-3 5 8 Subnrittctl

Submitted I 248

Subnritted

individually but
Not as J.V'

135 7- I 358 Not Subnrillcd
)6 C$lil'lcate 0i biddcr, given in the

tcnder fonrr Subnrined 843 Not Sublnitted

SubmittcC r 250 Suhrrritted l 359 S ubnr ittcd t4t2
842 Subnr itted 248627 Dcclaration of

lAppendix-F).

the contractor
Submittcd

Combine3

Pagc No. PES-BEI{EI\,I
(Jv) (60:20)Pagc No. NI EI t,

8
4
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/

Sr,
No.

I

Pl rticu la rs

2

Nrnrc ol Contractor
Prrgc No. PES.BEKEJ\I

(.rv) (80:20)

f':rgc No.
Pagc No. i\IEIL Pngc No. sNts LIi\{l'l'ED P:rge No. SRRCIPL.RNIN

(Jv) (80:20)

1252 To 1257

9

Subnr itted

l0

r362- r 369

ll t2
J 4 ) 6

Subnritted t4 I 5-142228 EPF Registration and Docuntentary

Prool of rcturn subtnited upto last

Financial year.
Submitted 814-83t Subnritted 2492-2497 Submined

Submittcd 1262To 1275 Not Subnritted Subrnitted
819 & l4l3-

14l429 Sellcvaluation Excel Sheet should be

litled up by bidder. Subnritted 3 Subnritted 4-13

Sutrnritted t -t t))

30 All pages ofthe Tender Docunrents (B'
t) ct other documents must be

digitally signcd by the BiCdcr,

Othenvise it *,ill not be considcred lor
tirrther activities. The contractor shall

certiry online that he acccpts the

tender and all the temls and conditions

of the tender.

The respective reqtrircd

original copies of all scanncd

docunrents Subnritted online rvith e-

tender, shall be kept ready at thc titne

Submitted 859-860 Digital Signature on all palges not seen Suhnlittcd I 277 'lo I 280
Digital Signature on all Pagcs

lrot seen

qdlfRccommendation of Ere cutivc
E ngi neer Q"J b. +e+t

.qroftqRccomnlcndation of Supcrintcnding
Enginccr crLlc"l,ll^l

Dccision of Chicf Enginecr urv
Rcmtrks, if any \

tu(5, t'. lcmonare)
Sub Divisinal Engineer

Lorver Pen.ganga Proiect Sub-Division

,r*ffi,
Divisioiral Aclilnt Officer Gr- l

Lorver Pcngy'ga Pro.iect Division
/Y^vatm^l

gtttJ
E .rtlve Engineer,

iiiga Proiect Division
Yavatnral

Los'er

No. l, Arni

-<(S. V. Chaudhari)
Superintending Engineer,

Yavatntal Irrigation Proiect Circle,
Yavatmal

d,,,n.(
(J. D. Tale)

Chief Engineer,
Water Resources DePariment,

Atnravati.

,* rr
Cornbine4

Rithu'ik Projccts
Privlte Lirnitcd

q"tfuE*!tb.

A^r*LV
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lrt
( | irt !l lrt

bnBtr lrsr
Nslne of Circle r Yavatnal Imigation Pmj€ct Circle, Yavatmal

Nrm. ofDivhion :. lnwerPenganga Pmject division, Yavatnal

Construcrion of Esnhen Dam Wirh Central Concrere Spillway, Stilling Basin, Non Over FIow Seclion, Piers' Guide wall, Key 1\€ll, Pre-cist Pr€srressed Deck
Nrme of work t Bridge, rnieation Outlet, D/S Bridge, Fabrication and E@rion of Radiat cates of size 18.3 0m x 16.50m and allided works for In*€r Penganga IntErrat€ Project.

E-Tender Notice No. 0112023-24

Tender ID No. 2023 CEWRA 896405 1

Amount put to Tender. :- Rs. 986,97,95,158/-

Tender Period Dt. 2ll04l2023Io 12/0512023

MINIMUM ELIGIBILITY CRITERIA STATEMENT

Sr,
No.

Partic ular Criteria Rithwik Projects Private
Limited

MEIL SMS LIMITED SRRCIPL-RMN (Jv) (80:20) PES-BEKEM (Jv) (80:20)

I ) 3 4 5 6 7 8

A Bid Capacity ( ln Lakhs ) 98698.00 I 749891.00 I 6 I 37548.00 775t73.00 705957.00 566462.00

B Annual Turnover ( In Lakhs ) 74023.00 166026.9r 2s73293.28 l 18882.96 95902.44 99005.52

C Similar Work ( In Lakhs )
29609.00 93795.90 42308.52 31192.27 33986.84 56928.38

D Year Wise Qty.

Excavation (Cum)
402635.00 9400377.00 1ss70304.92 I 400845.53 t3t t7l7 .94 rzss620.60

Earthwork (Embankment) (Cum)
s24844.00 6t2526.00 252960't.92 657600.74 2830927.40 90086 1.20

Concrete of all grades (Cum)
174485.00 205879.87 3 l 0668.35 r 86776.03 214735.15 308223.00

Fabrication & Erection of Radial /
Vertical Gate and allied works (MT)

t032.00 2575.93 r 909.68 2360.'75 1381.39 173 1.00

E Equipment Capacity

I Excavator / Pocklain
6 Nos 6 6 t6 9 6

) Excavator With Breaker Arrangement
2 Nos 2 J 2 2 2

3 Dozer
2 Nos 2 2 3 2 2

4 Stone Crusher (60 Cum/Hr)
2 Nos 2 2 3 J 2

5 Vibratory Roller
2 Nos 2 2 5 4 2

6 frailor Truck
2 Nos 3 2

Self Declaration for Hired
Machineries

1 2

7 Tipper/Dumper J0 Nos 30 30 64 40 30 
combine (2

I

i
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Sr.
No.

Particuhr CriteriA Rirhrvik Projccts P vrte
Limited

\tur r. stlts t.t\llTfD SRRCIPL-RMN (JU (80:20) PESBf,KEM (Jv) (80:20)

2 J { 5 6 1 8

8 Dirmond /Percussion Drilling Mechine
2 Nos

Self Declrration for Hired

Machineries

Self Dcclaration for Hired
Machioeries

Self Declaration for Hired
Machineries

Self Declaration for Hired

Machineries
2 \\.

I Automrtic Belching Plant (30 Cum/}lr)
3No 3 3 t2 3 3

t0 Trrnsit [Iixer (6 Cum)
13 No l3 t3 l5 t6 l0

ll Diesel Generator 45 KVA & sbove.
l0 No. l0 10 l0 l0 l0

t2 \daler Pump 50HP
7 No. 1 7 7 3 1

ll Wrter'fankrr Capecity 10,000 lit.
l0 No. 5 l0 IO t2 t0

I{ Needle Vibrator 40 mm /60 mm dir./
I00mm dir. 20 No 20 20 lll 20 20

l5 Plate Vibralor
5:{o 2 5 2 5 5

r6 Steel cenlering pl.te
5000 Sqm. 5000 Sqm. 27000 5000 Sqm. 5000 5000

t1 Pre Stressing Mrchine for PS( Cirder
2No 2

Self Declaration for Hire d

Machineries
2

Self D€claration for Hired
Machinerios

).

t8 fower crrne
2No 2 2 ) 2 I

l9 Concrete Purtp
{No 4 4 7 4 3

20 ( oncretc Boom Plecer
2No 2 2 2 3 2

2t Weter Intakc Test Mschine & grouting
unit, 2No 2

Self Declaralion for Hired
Machineies

2

Self D€clamtion for Hired
Machin€ries

2

22 Density Test Apprstus, All Sieve for fine
end Co.fie Aggregrte, Cub€ Mould For
Concretc, Automatic CTM, SiltJrr,
SlumD Cona AoDratus etc.

3 Set 3 Set 3 Set 3 Set 3

23 Phte Bending Mrchine
I I

Self Declaration for Hired
Machineries Self Declaration for Hired

Machineries

I

l'hno Nliller
I I 2

I

25 Hvdra Crane l2NtT & Above
2 2 8 5

26 Crrne 80NlT & AboYe
2 0 20 2
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Sr.
No,

Particulrr Criteria , Rithwik Projects Private
Limited

MEIL SMS LIMITED SRRCIPL-Rr\{N (llV) (E0:2u) PES-BEKEM (JD (80:20)

I .,
3 4 5 6 7 E

,1 Welding Machine (400 Amp)
20 20 2 20

Self Declaration for Hired
Machineries

20

28 Send Blasting
) 2 2

Self Declaration for Hired

Machineries
2

29 Inspection Vehicle
3 2 6 3 6 2

Remarks

Recommendation of Executive Engineer \*&lY E*L'h, E*t'tT q*tu'/X- *dL'/T
Recommendation of Superintcnding
Engineer Au"ti tutl1

Decision of Chief Engineer CI"J-L A^J-|t A"-t{,. A*l.12.
Remarks, if any

(S.P.Tembhare)
Sub Divisinal Engineer

Lower Penganga Pro.iect Sub-Division
No. I,Ami

Divisional
Lower Per'l

ffiB*].,o,.,
,anga Proiect Division
Yavatmal

t[tlve Engineer,

$ga Proiect Division
Yavatmal

l-o
(S. v. Chaudhari)

Superintending Engineer.
Yavatmal Inigation Proiect Circle,

Yavatmal

Ar'0
(J. D. Tale)

ChiefEngineer,
Water Resources Department,

Amravati.

Combine (2)3
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Form-2

APPLICATION FOR PRIOR ENVIRONMENTAL CLEARANCE
S.

No. Item Details

1.

Whether it is a violation case and application is being
submitted under Notification No. S.O.804(E) dated
14.03.2017 ?

No

Details of Project:

(a)Name of the project(s) Channaka-Korata (Rudha) barrage on Penganga River - Interstate Irrigation Project,
Adilabad district of Telangana

(b)Name of the Company / Organisation IRRIGATION DEPTT

(c)Registered Address O/o The Chief Engineer, Projects, opp. Collectorate Complex,
Adilabad,,Adilabad,Telangana-504001

(d)Legal Status of the Company State Government
(e)Joint Venture No

2.

Address for the correspondence:
(a)Name of the Applicant Kailaswar Bhagwanth Rao
(b)Designation (Owner/ Partner/ CEO) Chief Engineer
(c)Address NIL
(d)Pin code 504001
(e)E-mail ceprojectsadilabad@gmail.com
(f)STD Code. 8732(f)Telephone No. 220300
(g)Fax No.
(h)Copy of documents in support of the
competence/authority of the person making this
application to make application on behalf of the User
Agency .

Annexure-Uploaded Copy of documents in support of the competence/authority

3.

Category of the Project/Activity as per Schedule of EIA Notification,2006:
(a.I)Project/Activity 1(c) River Valley projects
Minor Activity 1(c) River Valley projects
(b)Category A
(c)Proposal Number IA/TG/RIV/55126/2016
(d)Master Proposal Number(Single Window) SW/100223/2019
(e)EAC concerned (for category A Projects only) River Valley and Hydroelectric Projects
(f)Project Type Fresh EC

4.

Location of the Project:
(a)Plot/Survey/Khasra No. 14 villages in Tamsi, Adilabad and Jainad mandals
(b)Pincode 504312
(c)Bounded Latitudes (North)
From
Degree 19.816503
Minutes
Second
From
Degree 19.819766
Minutes
Second
(d)Bounded Longitudes (East)
From
Degree 78.518382
Minutes
Second
From
Degree 78.518766
Minutes
Second
(e)Survey of India Topo Sheet No. 56I/9, 56I/5, 56I/6 and 56I/10
(f)Uploaded Topo Sheet File Copy of Topo Sheet File
(g)Maximum Elevation Above Means Sea Level(AMSL) 203

(h)Uploaded (kml) File Copy of Kml File      
(i)Distance of Nearest HFL from the project boundary within
the study area 00

(j)Seismic Zone 2

5.
(a)Number of States in which Project will be Executed 2
(c)Main State of the project Telangana

Details of State(s) of the project

S.
No. State Name District Name Tehsil Name Village Name

(1.) Telangana Adilabad Tamsi

(2.) Telangana Adilabad Tamsi Korata

(3.) Telangana Adilabad Adilabad

(4.) Telangana Adilabad Jainad

(5.) Maharashtra Yavatmal Kelapur Chanakha

6.

Details of Terms of Reference (ToR):
(a)MoEF&CC / SEIAA File Number F. No. J-12011/17/2016-IA-1 (R)
(b)Date of Apply of TOR 06 Jun 2016
(c)Date of Issue of TOR / Standard ToR 05 Sep 2016
(d)Previous TOR Letter Copy of Previous TOR letter

Annexure A-5 195

https://environmentclearance.nic.in/DownloadPfdFile.aspx?FileName=b0UmSHb29bMmuLz1Ro+H3bpYSDXuu4sHW3ieQ1XF8/rNg7kv5cL1NSlpWcL9YQBXBANsUFaZbYO2kRbvLhXIDA==&FilePath=93ZZBm8LWEXfg+HAlQix2fE2t8z/pgnoBhDlYdZCxzXmG8GlihX6H9UP1HygCn3p/41fTQPSrCxchmj8kKGKfA==
https://environmentclearance.nic.in/DownloadPfdFile.aspx?FileName=diQUnyO8Uu4Lim1wHibnq95fao/2sjPiXrH3s/Az4rEpEasci8X6GF8SDlWQYqHy3h9+rNbRfgw1IRxZIanhpVbcpzUwri61QhYutgpdM0Y=&FilePath=93ZZBm8LWEXfg+HAlQix2fE2t8z/pgnoBhDlYdZCxzXNvGkdT0PfxJ9apij6yL62ENmUY5KDC08HB1haqKJXKAK5VWGpc3hZkilpwgu/l6g=
https://environmentclearance.nic.in/auth/Testmap1.aspx?type=sf&fname=25032019ROJ6Q8R8LPP_barrage-2.kml
https://environmentclearance.nic.in/download.aspx?files=writereaddata/Form-2/GPS/25032019ROJ6Q8R8LPP_barrage-2.kml
https://environmentclearance.nic.in/DownloadPfdFile.aspx?FileName=64ZrWhDeNBPeSWsiIuDO/fn5Nr3+TscokPFUL5U/SHuZavDIKMMF2/M0cIDi6KvMizwwYJ0LRGCJNjAIDDlD9w==&FilePath=93ZZBm8LWEXfg+HAlQix2fE2t8z/pgnoBhDlYdZCxzUI4D0y0DyH4SbeEYqwvEmbw63j4fms9Murl/YnHqFqoQ==


7.

Details of Public Consultation:
(a)Whether the Project Exempted from Public Hearing? No
(b)Whether details of Public Hearing available? Yes
(c)Whether Public hearing was presided over by an officer of
the rank of Additional District Magistrate or above Yes

     7.1.       Details of Public Hearing

S.
No. Details of Advertisement Details of Public

Hearing Venue Location Details
No. of
People

Attended

Issues
Raised

Designation
of

Presiding
Officer

Other
Designation

of
Presiding

Officer

(1.)

Date of
Advertisement
:

07 Sep 2018

Copy of
advertisement
:

Copy of
Advertisement

Copy of
Public
Hearing
:

Copy of
Public
Hearing

Date : 12 Oct
2018

Distance
of Public
Hearing
Venue
from the
Proposed
Project :

3.50

Lokshradeya
Abasaheb
Deshmukh,
Parwekar
Vidyalaya

State : Maharashtra

District
: Yavatmal

Tehsil
: Kelapur

Village
: Channaka

500

- The
exisiting
large Nalla
which flows
through
Khairi,
Dogra
,Vidarbha
forest and
meets to
the River.
Due to this
Nalla during
rainy
season
heavy
floods
occurs and
near about
200 to 250
ha area of
th

Others

Assistant
District
Collector and
Sub-
Divisional
Magistrate

(2.)

Date of
Advertisement
:

22 Apr 2018

Copy of
advertisement
:

Copy of
Advertisement

Copy of
Public
Hearing
:

Copy of
Public
Hearing

Date : 24 May
2018

Distance
of Public
Hearing
Venue
from the
Proposed
Project :

9.30

Open
Premises of
Z.P.H.S

State : Telangana

District : Adilabad

Tehsil : Tamsi

Village : Pippalkoti

300

- Opined
that due to
project
works
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8. Details of Project Configuration/Product:

     8.1.       Project Configuration

S.
No. Plant/Equipment/Facility Configuration Remarks

(1.) Barrage construction Command area is 6677 Ha None

     8.2.       Product

S.
No.

Product/Activity
(Capacity/Area) Quantity Unit Other Unit Mode of Transport /

Transmission of Product

Other Mode of
Transport /

Transmission of
Product

(1.) Water 25000 Others KL Road

(2.) Granular
Material/Moorum 2500 Others Cubic meter Road

(3.) Stone 21500 Others Cubic meter Road

(4.) Structural Steel 5437 Others mt Road

(5.) Aggregate 130600 Others Cubic meter Road

(6.) Coarse sand 64800 Others Cubic meter Road

(7.) Cement 31100 Others Cubic meter Road

(8.) Paints 3800 Others KL Road

(9.) Bitumen 3.07 Others mt Road

9.

In case of Expansion / Modernisation / One Time Capacity Expansion (only for Coal Mining) / Expansion under Clause 7(ii) /
Modernisation under Clause 7(ii) / Change of Product Mix under Clause 7(ii):

Details Not Applicable

9.1.

Details of Consent to Operate
(i)Whether Consent to operate obtained ? NA
(ii)Copies of all Consent to operate obtained since inception NA
(iii)Date of Issue N/A
(iv)Valid Upto N/A
(v)File No. NA
(vi)Application No. NA
(vii)Copy of Consent to operate valid as on date NA

10. Project Cost:
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(a)Total Cost of the Project at current price level (in Crores) 399.16
(b) Funds Allocated for Environment Management (Capital)
(in Crores) 21.15

(c) Funds Allocated Towards CER (Corporate Environment
Responsibility) (in Crores) 6

(d) Funds Allocated for Environment Management Plan (EMP)
(Recurring per Annum) (in Crores) 7.05

11.

Whether project attracts the General Condition
specified in the Schedule of EIA Notification ? Yes

a)Protected areas notified under the wildlife (Protection) Act,
1972 Yes

d)Inter-State boundaries and international boundaries Yes

12. Whether project attract the Specific Condition
specified in the Schedule of EIA Notification ? No

13.

Raw Material / Fuel Requirement:
(a)Proposed quantity of raw material/fuel 280000.07
(b)Existing quantity of raw material/fuel N/A
(c)Total quantity of raw material/fuel 280000.07

    13.1.        Raw Material / Fuel Profile

S.
No.

Raw Material /
Fuel Quantity Unit Other

Unit

Source (incase
of Import.

please specify
country and
Name of the

port from
which Raw

Material / Fuel
is received )

Mode of
Transport

Other
Mode of

Transport

Distance of
Source
from

Project Site
(in

Kilometres)
(In case of

import,
distance
from the
port from
which the

raw
material /

fuel is
received)

Type of
Linkage

Other
Type of
Linkage

Uploaded
Copy of
Linkage

(1.) Structural Steel 5437 Others mt Adilabad Road 19 Open
Market

Copy of
Linkage

(2.) Granular
Material/Moorum 2500 Others Cubic

meter
Mathadi vagu
Project Road 18 Open

Market
Copy of
Linkage

(3.) Aggregate 130600 Others Cubic
meter Ichoda Road 56 Open

Market
Copy of
Linkage

(4.) Stone 21500 Others Cubic
meter Local Mandi Road 5 Open

Market
Copy of
Linkage

(5.) Coarse sand 64800 Others Cubic
meter Pedda Vagu Road 159 Open

Market
Copy of
Linkage

(6.) Bitumen 3.07 Others mt Vishakapathnam Road 767 Open
Market

Copy of
Linkage

(7.) Water 25000 Others KL Penganga River Road 0 Others River Copy of
Linkage

(8.) Paints 3800 Others KL Hyderabad Road 310 Open
Market

Copy of
Linkage

(9.) Cement 31100 Others Cubic
meter Chandrapura Road 105 Open

Market
Copy of
Linkage

14.
Baseline Data :
(a)Period of Base Line Data Collection FROM 01 Oct 2016 To 30 Jun 2017
(b)Season Post-Monsoon

    14.1.     No. of ambient Air Quality (AAQ) monitoring locations : 6

S.
No. Criteria Pollutants Other Criteria Pollutants Unit Maximum

Value
Minimum

Value
98 Percentile

Value
Prescribed
Standard

(1.) PM2.5 Micro Gram per
Meter Cube 25.8 8.0 22.7 60

(2.) SO2 Micro Gram per
Meter Cube 6.7 4.0 5.9 80

(3.) Others CO Micro Gram per
Meter Cube 1000 1000 1000 4000

(4.) PM10 Micro Gram per
Meter Cube 46.8 16.2 42.3 100

(5.) NOx Micro Gram per
Meter Cube 17.5 8.7 15.5 80

    14.2.     No. of Ground Water monitoring locations : 7

S.
No.

Criteria
Pollutants

Other
Criteria

Pollutants
Heavy Metal Unit Other Unit Maximum

Value
Minimum

Value
Desirable

Limit

Maximum
Permissible

Limit

(1.) Heavy Metals Total
Chromium mg/l 0.001 0.001 0.05 0.05

(2.) pH NA 8.0 6.85 6.5 8.5

(3.) Total
Hardness mg/l 460 130 200 600

(4.) TDS mg/l 994 379 500 2000

(5.) TSS mg/l 1 1 100 100

(6.) Chlorides mg/l 165 10 250 1000
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(7.) Fluoride mg/l 0.8 0.4 1.0 1.5

    14.3.     No. of Surface Water monitoring locations : 9

S.
No. Criteria Pollutants Other Criteria Pollutants Unit Other Unit Maximum

Value
Minimum

Value

Classification
of inland

water body

(1.) Others E-Coli Others cfu/100ml 1540 210 C

(2.) pH NA 8.65 7.38 C

(3.) COD mg/l 126 8 C

(4.) DO mg/l 7.5 2.3 C

(5.) BOD mg/l 38 3 C

    14.4.     No. of Ambient Noise monitoring locations : 10

S.
No. Parameter Unit Maximum Value Minimum Value Prescribed

Standard

(1.) Leq(Day) A-weighted decibels(dB(A)) 64.4 40.6 55

(2.) Leq(Night) A-weighted decibels(dB(A)) 50.5 32.5 45

    14.5.     No. of Soil Sample Monitored locations : 15

S.
No. Parameter Unit Other Unit Maximum Value Minimum Value

(1.) pH 8.12 7.16

(2.) P(Phosphorus) Kilogram per hectare 72 18

(3.) N(Nitrogen) Kilogram per hectare 524 102

(4.) K(Potassium) Kilogram per hectare 239 54

(5.) Electric Conductivity Millisiemens per Centimetre 0.185 0.072

14.6.

Details of Ground Water Table:
(a)Range of Water Table Pre-Monsoon Season (Meters Below
Ground Level (m bgl)) From 17.20 To 2.86

(b)Range of Water Table Post-Monsoon Season (Meters
Below Ground Level (m bgl)) From 0.48 To 12.08

(c)Whether Ground Water Intersection will be there ? No

     15.      Details of Water Requirement (During Operation)

S.
No. Source Source

Other

Required
Quantity
(Kilolitre
per Day
(Kld))

Distance
from

Source

Copy of
Permission

from
Competent
Authority

Mode of
Transport

Other
Mode of

Transport

Method of
Water

Withdrawal

Other
Method of

Water
Withdrawal

Letter
No.

Date of
Issue

Permitted
Quantity

(1.) Others NA 00 0 Not
Appliacble modeOthers NA Others NA NA 01 Jan

2018 0

15.1. (a)Whether Desalination is proposed No

    16.       Waste Water Management(During Operation)

S.
No. Type/Source

Quantity of
Waste
Water

Generated
(Kilolitre
per Day)

Treatment
Capacity
(Kilolitre
per Day)

Treatment
Method

Mode of
Disposal

Other Mode of
Disposal

Quantity of Treated
Water Used in

Recycling/Reuse
(Kilolitre per Day)

Quantity of
Discharged

Water (Kilolitre
per Day)

(1.) NA 00 00 NA Others NA 00 00

16.1.
(a)Total Waste Water Generation (Kilolitre per Day) 0
(b)Total Discharged Water (Kilolitre per Day) 0
(c)Total Reused Water (Kilolitre per Day) 0

    17.       Solid Waste Generation/Management

S.
No.

Name of
Waste Item Other

Item

Quantity
per

Annum
Unit

Distance
from

Site(KM)

Mode of
Transport

Other Mode
of Transport

Mode of
Disposal

Other Mode of
Disposal

(1.) Solid
waste

Municipal
Solid
Waste

82.125 Tons 15 Road Others Municipal Solid Waste
dump yards

18.

    18.1.     Air Quality Impact Prediction

S.
No.

Criteria
Pollutants

Other
Criteria

Pollutants
Unit Baseline

Concentration Distance GLC Incremental
Concentration Total GLC Prescribed

Standard

(1.) PM10 NA 0 0 0 1 1

(2.) SO2 NA 0 0 0 1 1

(3.) PM2.5 NA 0 0 0 1 1

(4.) NOx NA 0 0 0 1 1

    18.2.     Stack Details

S.
No. Source Fuel Stack Height(m) Stack

Diameter(m) Pollutants Other Pollutants Emission (GLS)

(1.) DG set Diesel 15 0.25 PM10 30

19. Power Requirement:
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(a)Quantity (Kilo Volt Amps (kVA)) 500
(b)Source DG sets
(c)Uploaded Copy of Agreement Not Applicable
(d)Standby Arrangement (Details of DG Sets) 500 KVA
(e)Stack Height (in m) 10

20.

Land Ownership Pattern:
(a)Forest Land (ha.) 0
(b)Private Land (ha.) 228.08
(c)Government Land (ha.) 0
(d)Revenue Land (ha.) 0
(e)Other Land (ha.) 0
    Total Land (ha.) 228.08

21.

Present Land Use Breakup of the Study Area in Ha:
(a)Agriculture Area (ha.) 215.71
(b)Waste/Barren Land (ha.) 12.37
(c)Grazing/ Community Land (ha.) 0
(d)Surface Water Bodies (ha.) 0
(e)Settlements (ha.) 0
(f)Industrial (ha.) 0
(g)Forest (ha.) 0
(h)Mangroves (ha.) 0
(i)Marine Area (ha.) 0
(j)Others (ha.) : NA 0
    Total (ha.) 228.08

    22.     Land requirement for various activities

S.
No.

Description of Activity /
Facility / Plant / Others Others Land Requirement (ha.) Remarks

(1.) Others Barrage and canal
construction 228.08 Barrage and canal construction

Total (ha.) 228.08

23. Ecological and Environmental Sensitivity (Within 10 Km):- WLS-Wild Life Sanctuaries; NPA-Notified Protected Area; ESAs-Eco
Sensitive Areas; ESZs-Eco Sensitive Zones :

    23.1.     Details of Ecological Sensitivity :

S.
No.

Details of Ecological
Sensitivity Name Distance from the Project (Km) Remarks

(1.) NPA None 0 None

(2.) ESAs None 0 None

(3.) ESZs Tippeshwar Wildlife
sanctuary 3.5

Final notification of ESZ of Tippeshwar
Wildlife Sanctuary has been approved vide
MoEF SO 4892(E) dated 18.09.2018. ESZ of
Sanctuary falls exclusively in the state of
Maharashtra. In the south side ES

(4.) Wildlife Corridors None 0 None

(5.) Corridors None 0 None

(6.) WLS Tippeshwar Wildlife
sanctuary 3.5

In study area, Southern boundary of
Tippeshwar Wildlife sanctuary is situated at
3.5 km from barrage location

(7.) Critically Polluted Area None 0 None

    23.2.     Details of Environmental Sensitivity :

S.
No.

Details of Environmental
Sensitivity

Other Details of
Environmental Sensitivity Name Distance from the Project (Km) Remarks

(1.) Forest Arli Reserved Forest 5.55

Arli Reserved Forests
is located at a
distance of 5.55 km
from Barrage location

(2.) Others Reserved Forests Tamsi Reserved
Forest 12.94

Tamsi Reserved
Forests is located at
a distance of 12.94
km from Barrage
location

(3.) Defence Installations None 0 None

(4.) Archaeological Sites None 0 None

23.3.

(a)Whether Noc / Permission from the competent authority
is required? Yes

(i)Uploaded Noc / Permission from the competent authority Copy of Noc / Permission from the competent authority
(b)Whether NBWL recommendation is required? Selec

24.
Forest Land:
Whether any Forest Land involved? No

25.

Tree Cutting:
(a)No. of Trees Cut for the Project (if Forest Land not
Involved) 300

(b)Details of Tree Cutting and Planting of Trees Not Applicable

26.

Land Acquisition Status:
(a)Acquired Land(Ha) 228.08
(b)Land yet to be acquired(Ha) 00
(c)Status of Land acquisition if not acquired NA

27. Rehabilitation and Resettlement (R&R):

199

https://environmentclearance.nic.in/DownloadPfdFile.aspx?FileName=xaA4Tmje3yY5B14YUldGI6YhAr1VIBHS6cBK7a2/vZi/M6CHyn+MNvxRScb8G2GbvTGMVRRQ+pCYic4XrznXi6JyIV2k3fE+dTUy0QmRvZ3xxa3mHM2cWGIshHaIGVh8VgZtCN42qQqOL/MSPssSDw==&FilePath=93ZZBm8LWEXfg+HAlQix2fE2t8z/pgnoBhDlYdZCxzXNvGkdT0PfxJ9apij6yL62ZFKt1dJH0iU9WqhwaUl+neRXWVM2qbBpfVMv1ec/gq0=


(a)No. of Villages 11
(b)No. of Households 0
(c)No. of PDFs (Project Displaced Families) 0
(d)No. of PAFs (Project Affected Families) 283
(e)Funds Allocated for R&R(in INR) (in Lacs) 1780
(f)Status of R&R Completed

28.

Details of Presence of Schedule-I Species:
(a)Whether there is Presence of Schedule-I Species ? Yes

(i)Details of Schedule-I Species Bovidae, Felidae, Phasianidae, Crocodylidae, Canidae, Cercopithecidae, Varanidae,
Pythonidae

(b)Whether conservation plan for Schedule-I Species has
been prepared ? Yes

(i)Uploaded copy of conservation plan Copy of conservation plan
(ii)Fund Provision made 8.25 crores
(iii)Period of Implementation 3 years
(c)Whether conservation plan for Schedule-I Species has
been approved by competent authority ? Yes

(i)Uploaded copy of approval Copy of approval
(ii)Letter No. Sl No 5 (a)/3423/18-19 dt 03/12/2018
(iii)Date of issue 03 Dec 2018
(iv)Recommendation a. User agency to deposit the 2% of project cost (

29.

Details of Presence of Water Bodies in Core Area:
(a)Whether there is Presence of Water Bodies in Core Area ? Yes
(i)Details of Water Bodies in Core Area Penganga River
(b)Whether there is Diversion Required ? No
(c)Whether permission has been obtained from competent
authority ? No

30.

Details of Presence of Water Bodies in Buffer Area:
(a)Whether there is Presence of Water Bodies in Buffer Area
? Yes

(i)Details of Water Bodies in Buffer Area A stream is present towards south eastern direction of barrage location
(ii)Direction of Water Bodies in Buffer Area South East
(iii)Distance of Water Bodies in Buffer Area 8

31.

Manpower Requirement:
(a)Permanent Employment-During Construction 0
(b)Permanent Employment-During Operation 0
(c)Temporary Employment- During Construction 480
(d)Temporary Employment- During Operation 20
(e)No. of working days 720
(f)Total Manpower 500

32.

Green Belt in Ha:
(a)Total Area of Green Belt 5.14
(b)Percentage of Total Project Area NaN
(c)No. of Plants to be Planted 8000
(d)Funds Allocated for Plantation 9600000
(e)Uploaded Green Belt plan Copy of Green Belt Plan

    33.         Project Benefits

S.
No. Type of Project Benefits Details of Project Benefits

(1.) Social

- Direct employment opportunities for 500 members during peak construction phase
& 350 during non-peak activities and 20 members during the operation phase of the
project. - Indirect labor opportunities will be substantially improved since larger area
will be brought under Irrigation - This project will be helpful for the drought prone
upland areas of Adilabad district and improves the economic status and quality of
life of the people.

(2.) Financial

- The project is targeted to Develop Culturable Command Area (CCA) of 6677.00 Ha
and Gross Command Are (GCA) of 10442.913 Ha. Expecting the incremental growth
of Agricultural production resulting in improved economy of the region. - There will
be substantial increase in the land prices thereby improving the economy of the
region. - Improved agricultural production leads to establishment of the food
processing units thereby improving the economy of the region.

(3.) Environmental

- The project would result in a number of positive permanent impacts like availability
of irrigation water, drinking water and rising of ground water table - Provision of
drinking water made to 18 villages of command area as well for en routing villages
which will definitely improve the health condition of the villagers in the project
influence area

   34.   CRZ Specific Details : Not Applicable

   35.   Sector Specific Details For River Valley and Hydroelectric Projects

S.
No. Item Details

1. Project Sub Sector Irrigation Project

2. Name of the River Penganga

3. Whether Cumulative Impact Assessment and Carrying
Capacity Study of River Basin is Carried Out? No

     4.      Type of Project: (Construction of Dam/ Barrage/ Run of the River/ Lift Irrigation Scheme)

S.
No.

Project
Type

Dam Height
(in meters)

Dam Length
(in meters)

Total
Submergence

Area (in
hectare)

Gross Command
Area (GCA) (in

hectare)

Irrigable
Command Area

(ICA) (in hectare)

Culturable
Command Area

(CCA) (in hectare)

Total
Command
Area (in
hectare)
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(1.) Barrage 6 287.5 31.16 10442.913 6677 6677 6677

5.

Powerhouse Installed Capacity No
(a) Type of Powerhouse Surface
(b) Capacity (in megawatts) 0
(c) No. of Tunnels 0
(d) No. of Units 0
(e) Bank of River Right

6.

Generation of Electricity Annually.
(a) Quantity of Generation of Electricity Annually (in giga
watt hours) 0

(b) Water Availability at Various percentage

S.
No. Percentage Water availability (in

cusecs) Dependable year Remarks

(1.) 50 % 0 0 NA

(2.) 75 % 0 0 NA

(3.) 90 % 0 0 NA

(c) Machine Availability (in percent) 0
(d) Cost of Electricity Generation (in INR) 0
(e) Internal Rate of Return (in percent) 0
(f) Year of achievement of Internal Rate of Return 0

7. Catchment Area Treatment Plan Copy of Catchment Plan

8.

Muck Management Plan
(a)Muck Management Plan Copy of Muck Management Plan
(b) Total Excavation Muck (in cubic meter) 1495000
(c) Utilized for Construction (in cubic meter) 274000
(d) No. of Muck Disposal sites 3
(e) Total Muck Disposal Area (in hectare) 25.3

9.

Fishery Development and Management Plan
(a)Fishery Development and Management Plan Copy of Fishery Development and Management Plan
(b) No. of Fish Species 0
(c) Name of the umbrella Fish Species (Scientific Name) NA

10.

Status of Environmental Flow

S.
No. Season Average Inflow (in cumec) Percent of Flow

(1.) Lean 0.89 0.19

(2.) Monsoon 455.83 96.74

(3.) Non-Lean Non-Monsoon 14.47 3.07

11. Free Flow Stretch (in km) 56.1799

12. Approval of Central Water Commission No

13. Approval of Central Electricity Authority No

14.

Details of Coffer Dam (Upstream) Yes
(a) Quantity of the material (in cubic meter). 10000
(b) Length of the dam (in meter) 185
(c) Decommissioning Plan Copy of Decommissioning Plan

15.

Details of Coffer Dam (Downstream) Yes
(a) Quantity of the material (in cubic meter). 18000
(b) Length of the dam (in meter) 290
(c) Decommissioning Plan Copy of Decommissioning Plan

S.
No. Item Details

36.

Details of Court Cases:
(a)Whether there is any Court Cases pending against the
project and/or land in which the project is proposed to be set
up ?

Yes

(b)Name of the Court High Courts
(c)Name of the Sub Court Bombay
(d)Case No. 105/2018
(e)Orders/Directions of the court ,if any and its relevance with
the proposed project No orders/directions issued so far

(f)Case Details Counter has been filed and not come for hearing as
(g)Uploaded Court Order Copy of Court Order

37.

Details of Direction Issued under Environment (Protection) Act / Air (Prevention & Control of Pollution)) Act / Water (Prevention &
Control of Pollution) Act:
(a)Whether any Direction issued under EPA Act/Air Act/Water
Act ? No

38. Details of EIA Consultant:
(a)Have you hired Consultant for preparing document? Yes
(i)Accreditation No. NABET/EIA/1518/RA 0061
(ii)Name of the EIA Consultant Aarvee Associates Architects Engineers & Consultan
(iii)Address 8-2-5, Ravula Residency, Srinagar Colony, Hyderabad
(iv)Mobile No. 9490623700
(v)Landline No. 0402373763
(vi)Email Id aarvee@aarvee.net
(vii)Category of Accreditation A
(viii)Sector of Accreditation River Valley and Hydroelectric Projects
(ix)Validity of Accreditation 16 Feb 2018
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(x)Uploaded Certificate of Accreditation certified by
QCI/NABET Copy of Certificate of Accreditation

39.

Documents to be Attached:

(a)Uploaded Copy of EIA/EMP Report
Copy of EIA/EMP
Copy of EIA/EMP(Annexures)
Copy of EIA/EMP(Plans/Figures)

(b)Uploaded Copy of Risk Assessment Report Copy of Risk Assessment
(c)Uploaded Copy of Feasibility Report/ Detailed Project
Report(DPR) /Detailed Engineering Report /Detailed
Conceptual Plan /Approved Mining Plan

Copy of Feasibility Report/ Detailed Project Report(DPR) /Detailed Engineering Report
/Detailed Conceptual Plan /Approved Mining Plan

(d)Uploaded Copy of Final Layout Plan Copy of Final Layout Plan
(e)Uploaded Cover Letter Copy of Cover Letter
(f)Uploaded Copy of documents in support of the
competence/authority of the person making this application to
make application on behalf of the User Agency

Copy of documents in support of the competence/authority of the person making this
application to make application on behalf of the User Agency

(g)Uploaded Additional File NA
(h)Uploaded Proposal Presentation (To be given in EAC
meeting) NA

            Essential Detail Sought:

Sno. EDS Letter Remarks Date of EDS

1. NA 1. Baseline data of monsoon season to be incorporated in the EIA/EMP report. 2. Valid
QCI-NABET certificate of the consultant for the period during which base line data was
collected to be submitted.

12 Apr 2019

2. NA The correction have been made as per the instruction received 16 Apr 2019

            Additional Detail Sought:

Sno. ADS Letter Remarks Date of ADS

1. ADS Reply Letter replies to ADS raised are attended and covering letter along with other required
attachment are uploaded

29 Mar 2022

2. NA The EAC in its 27th meeting held on 23.09.2019 recommended the proposal for grant
of Environmental clearance with the following additional conditions: i. From .kml file, it
has been found that some forestland is involved in the state of Maharashtra.
Therefore, Stage I Forest Clearance shall be submitted to the Ministry before the
issuance of Environmental Clearance to the project. ii. As the Tippeshwar wildlife
Sanctuary is located within 10 km away from the project boundary, NBWL clearance
shall be obtained. iii. Necessary permission to be obtained for quarrying construction
materials for the project as per the EIA Notification, 2006 and subsequent
amendments thereof. iv. Solid waste generated, especially plastic waste, etc. should
not be disposed of as landfill material. It should be treated with scientific approach
and recycled. Use of single-use plastics may be discouraged. v. The project proponent
shall comply with the provisions contained in this Ministry's OM No. 22-65/2017-IA.III
dated 1st May, 2018 regarding Corporate Environment Responsibility (CER). Under
CER activities, preference should be given to strengthen the basic amenities in the
project affected villages like maintaining drinking water supply, providing health care
facilities, etc. vi. Preference to be given to the local villagers as per the requirements
and suitability,in the job/ other opportunities in the project, etc. vii. Measures to be
taken to develop skills of the local villagers particularly with respect to the trades
related to construction works such as electrician, welder, fitter, etc. viii. Land acquired
for the project shall be suitably compensated in accordance with the law of the land
with the prevailing guidelines. Private land shall be acquired as per provisions of Right
to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and
Resettlement Act, 2013. From the above, it is clear that PP had to submit the copy of
Stage-I FC for the forest land involved in the project. The same is till awaited. The
requisite document may be furnished at the earliest so as to process the matter in the
Ministry.

10 Mar 2022

3. NA The EAC in its 27th meeting held on 23.09.2019 recommended the proposal for grant
of Environmental clearance with the following additional conditions: i. From .kml file, it
has been found that some forestland is involved in the state of Maharashtra.
Therefore, Stage I Forest Clearance shall be submitted to the Ministry before the
issuance of Environmental Clearance to the project. ii. As the Tippeshwar wildlife
Sanctuary is located within 10 km away from the project boundary, NBWL clearance
shall be obtained. iii. Necessary permission to be obtained for quarrying construction
materials for the project as per the EIA Notification, 2006 and subsequent
amendments thereof. iv. Solid waste generated, especially plastic waste, etc. should
not be disposed of as landfill material. It should be treated with scientific approach
and recycled. Use of single-use plastics may be discouraged. v. The project proponent
shall comply with the provisions contained in this Ministry's OM No. 22-65/2017-IA.III
dated 1st May, 2018 regarding Corporate Environment Responsibility (CER). Under
CER activities, preference should be given to strengthen the basic amenities in the
project affected villages like maintaining drinking water supply, providing health care
facilities, etc. vi. Preference to be given to the local villagers as per the requirements
and suitability,in the job/ other opportunities in the project, etc. vii. Measures to be
taken to develop skills of the local villagers particularly with respect to the trades
related to construction works such as electrician, welder, fitter, etc. viii. Land acquired
for the project shall be suitably compensated in accordance with the law of the land
with the prevailing guidelines. Private land shall be acquired as per provisions of Right
to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and
Resettlement Act, 2013. From the above, it is clear that PP had to submit the copy of
Stage-I FC for the forest land involved in the project. The same is till awaited. The
requisite document may be furnished at the earliest so as to process the matter in the
Ministry.

10 Mar 2022

4. NA The EAC in its 27th meeting held on 23.09.2019 recommended the proposal for grant
of Environmental clearance with the following additional conditions: i. From .kml file, it
has been found that some forestland is involved in the state of Maharashtra.
Therefore, Stage I Forest Clearance shall be submitted to the Ministry before the
issuance of Environmental Clearance to the project. ii. As the Tippeshwar wildlife
Sanctuary is located within 10 km away from the project boundary, NBWL clearance
shall be obtained. iii. Necessary permission to be obtained for quarrying construction
materials for the project as per the EIA Notification, 2006 and subsequent
amendments thereof. iv. Solid waste generated, especially plastic waste, etc. should
not be disposed of as landfill material. It should be treated with scientific approach
and recycled. Use of single-use plastics may be discouraged. v. The project proponent
shall comply with the provisions contained in this Ministry's OM No. 22-65/2017-IA.III
dated 1st May, 2018 regarding Corporate Environment Responsibility (CER). Under
CER activities, preference should be given to strengthen the basic amenities in the
project affected villages like maintaining drinking water supply, providing health care
facilities, etc. vi. Preference to be given to the local villagers as per the requirements
and suitability,in the job/ other opportunities in the project, etc. vii. Measures to be
taken to develop skills of the local villagers particularly with respect to the trades
related to construction works such as electrician, welder, fitter, etc. viii. Land acquired
for the project shall be suitably compensated in accordance with the law of the land

10 Mar 2022
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with the prevailing guidelines. Private land shall be acquired as per provisions of Right
to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and
Resettlement Act, 2013. From the above, it is clear that PP had to submit the copy of
Stage-I FC for the forest land involved in the project. The same is till awaited. The
requisite document may be furnished at the earliest so as to process the matter in the
Ministry.

5. ADS Reply Letter Respected Sir, I am here with submitting the additional details sought by Member
Secretary in respect of Chennaka - Korata (Rudha) barrage on Penganga river -
Interstate Irrigation Project, Adilabad District of Telangana State

20 Sep 2019

6. NA Proposal is listed in the 27th EAC meeting to be held on 23.09.2019 for
reconsideration on the recommendations of the EAC and further deliberation on the
PIL 105 of 2018 filed before the Hon’ble High Court of Bombay at Nagpur Bench
challenging illegal construction activities carried out in Eco Sensitive Zone, forest land
issue, NOC from the States. PP alongwith the consultant is required to attend the
meeting on the scheduled date.

18 Sep 2019

Undertaking
I hereby give undertaking that the data and information given in the application and enclosures are true to be best of my knowledge
and belief. And I am aware that if any part of the data and information found to be false or misleading at any stage, the project will be
rejected and clearance given, if any to the project will be revoked at our risk and cost. In addition to above, I hereby give undertaking
that no activity/ construction/ expansion has since been taken up.

Name of Applicant Kailaswar Bhagwanth Rao
Designation Chief Engineer
Name of Company (Applicant Name should not be given
here) IRRIGATION DEPTT

Address O/o The Chief Engineer, Projects, opp. Collectorate Complex, Adilabad
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 Government of India
Ministry of Environment, Forest and Climate Change

(Impact Assessment Division)

To,

The Chief Engineer
IRRIGATION DEPTT
O/o. The Chief Engineer, Projects, Opp. Collectorate Office Complex,
Adilabad,,Adilabad,Telangana-504001

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of project submitted to the Ministry vide proposal number
IA/TG/RIV/55126/2016 dated 16 Apr 2019. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC23A003TG146421
2. File No. F. No. J-12011/17/2016-IA-1 (R)
3. Project Type New
4. Category A
5. Project/Activity including

Schedule No.
1(c) River Valley projects

6. Name of Project Channaka-Korata (Rudha) barrage on
Penganga river -Interstate Irrigation
Project, Adilabad District of Telangana

7. Name of Company/Organization IRRIGATION DEPTT
8. Location of Project Telangana
9. TOR Date 05 Sep 2016

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 13/01/2023

(e-signed)
Yogendra Pal Singh

Scientist E
IA - (River Valley and Hydroelectric

Projects sector)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC23A003TG146421     File No. - F. No. J-12011/17/2016-IA-1 (R)    Date of Issue EC - 13/01/2023        Page 1 of 8
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Digitally signed by Yogendra Pal
Singh
Scientist E
Date: 1/13/2023 3:04:50 PM

Signature Not Verified
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